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are ruling out the debate. ...(Interruptions)... Just a moment. All the Leaders had
accepted this. ...(Interruptions)... Why did you agree to that? You should have
refused there itself. ...(Interruptions)...

STATEMENT BY MINISTER
Bomb blasts in Hyderabad on 21st February, 2013

THE MINISTER OF HOME AFFAIRS (SHRI SUSHILKUMAR SHINDE): Sir, on
21.02.2013, twin blasts took place in a busy locality of Dilsukhnagar area of
Hyderabad city at a local bus stop and a canteen, which were about 150 metres

from each other at 6.58 p.m. and 7.01 p.m. respectively. ...(Interruptions)...

Preliminary investigations reveal that the IEDs (Improvised Explosive Devices)

were placed on bicycles causing explosions at both the places. ...(Interruptions)...

N T IPW AUY (FACH): W, TAH B AdAd el Tl (TIRIM)...

shwelt wrm e (A ue9n): WR, A el B dld &1 Hiel fear S|
..(STTRI)...

MR. CHAIRMAN: Please sit down. ...(Interruptions)...

SHRI SUSHIL KUMAR SHINDE: A total of 16 persons died and 117 were
injured out of which four, are critically injured. ...(Interruptions)... The State
Government immediately deployed emergency medical response team alongwith 25

ambulances to take the injured to hospital. ...(Interruptions)...

Nt A IFW TEg W, TR IH W WSWl @I @l B ddRar | g
aAMRY | ..(HFETH)...

A @R FEN TR (SR Ue¥): W, UBd SR B A P YA S, IHD
e SaE e 9wl L (cmaem)...

t Wy U ft 98w @IRIY, B wE | ' B Ad dIwl L (caarm)...

SHRI SUSHILKUMAR SHINDE: The State Police and a team of NIA from the
NIA Branch office at Hyderabad immediately reached the place of occurrence and
cordoned off the area and collected the evidence. ...(Interruptions)... State forensic
teams were also pressed into service to collect the evidence from the crime scene.

...(Interruptions)...
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ot T IBA ARG W, T W BSI & AG oM ARyl (@)
T gdaar g .. (aEm)...

sft UBTET SESHR (ERTK): WX, WX ..(SIUH)...

N @R IS qHd: W, AN AIRIG AHAT T . (FAEH)... I IAHAE P
gfy feat iRT9 2 98 S99 Al Todl ®1 . (TaRIE)..

MR. CHAIRMAN: Please sit down. ...(Interruptions)... Please, please.

...(Interruptions)...

SHRI SUSHIL KUMAR SHINDE: A team of NIA led by IG and Post Blast
Investigative Team (PBIT) of NSG were sent to Hyderabad from Delhi at 9.30 p.m.
by a special plane and it reached Hyderabad by 11.30 p.m. ...(Interruptions)...

MR. CHAIRMAN: He is making a Statement. Please sit down.

...(Interruptions)...

SHRI SUSHIL KUMAR SHINDE: Two cases have been registered vide CR No.
146/2013 of Saroor Nagar, Police Station, Cyberabad and CR No. 56/2013 of Malkpet
Police Station, Hyderabad City. The NIA will investigate the case in conjunction
with Andhra Pradesh Police. ...(Inferruptions)...

MR. CHAIRMAN: The Minister is making a Statement. ...(Interruptions)...

ot arr R ugd wigsl & Ul a1d bEd b1 diel o =nfRvl
...(TEET)...

SHRI SUSHIL KUMAR SHINDE: Today, early morning, I along with the Home
Secretary and DG, NIA, went to Hyderabad and reviewed the situation with the
Governor, the Chief Minister, the Chief Secretary, the DGP, the Commissioner of
Police and other senior officers. ...(Interruptions)... 1 visited the scene of
occurrence and thereafter I visited the injured persons in the hospital.

...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: Sir, the Home Minister is not serious.

...(Interruptions)...

SHRI SUSHILKUMAR SHINDE: The hon. Prime Minister of India has
announced an ex gratia of Rs.2 lakhs for the family of the deceased and Rs.50,000/

- for the injured. ...(Interruptions)...
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MR. CHAIRMAN: Please sit down. ...(Interruptions)...

SHRI SUSHIL KUMAR SHINDE: The State Government has also announced
an ex gratia of Rs.6 lakhs for the family of the deceased and Rs.50,000/- to Rs. 1
lakh for the injured, besides bearing all the expenses for the treatment of the
injured. The situation is under control. ...(Interruptions)... 1 extend my heart-felt
condolences for the bereaved families who lost their near and dear ones in the

blasts. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: They never bother to respect the Opposition.

...(Interruptions)...

SHRI SUSHIL KUMAR SHINDE: The Government is committed to combat
such cowardly terror attack and it shall make all possible efforts to apprehend the
perpetrators and masterminds behind the blasts and ensure that they are punished

as per the law.
...(Interruptions)...
MR. CHAIRMAN: I have a list of names here; Shri Jagat Prakash Nadda.

SHRI JAGAT PRAKASH NADDA (Himachal Pradesh): Sir, on my behalf,
Venkaiah Naiduji will speak on the subject.

MR. CHAIRMAN: Good. Venkaiahji, please speak.

SHRI M. VENKAIAH NAIDU: Sir, I want to put it on record that we are
totally disappointed at the way in which the entire debate is being conducted, for
the simple reason that we are a Council of States. We are here to discuss the
important issues concerning States also. I am not attributing it to the failure of
any State Government; I am not here to do politics also, because a terrorist act
cannot be contained by the State alone. I am aware of the basic fundamental facts.
But, at the same time, it is the duty of both, the Government and the Opposition
to discuss this issue in a serious manner. But, unfortunately, the Government have
taken it in a very casual manner. If the Home Minister wanted to go to Hyderabad,
he would have gone yesterday night and he would have come back by morning.
He should have taken the Parliament into confidence. Is it the way to treat the
Parliament when the Parliament is in Session? The Home Minister must come to
the House, be available to the House, hear the Members concerned and then he
would have responded. This is not the way. If they want to take it in a casual

manner, let them take it that way.
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SHRI SUSHIL KUMAR SHINDE: I left at 4.00 am. in the morning. The whole
night, I was watching; I have not slept. I respect the House. At least, you should
appreciate that I left at 4 o'clock, in the morning. I was there on the spot at 7

o'clock.

SHRI M. VENKAIAH NAIDU: Sir, you have not done any favour to us. You
have to do your basic duty. ...(Interruptions)... Please hear me. The incident

happened at six minutes past 7 o'clock in the evening.

The Home Minister should have gone at 8 o'clock and would have come back
in the morning and be available in the Parliament to discuss this issue. That

shows the seriousness.

Sir, what happened in Hyderabad yesterday? It is not an isolated incident. It
is part of a larger conspiracy to destabilize our nation. It is the handiwork of our
neighbour who has been abetting, funding, dreaming and encouraging terror all the
time. But, unfortunately, the country, as a whole, and the Parliament, as a whole,
are not able to understand the gravity of the situation. Sir, I would like to bring
to your notice certain issues. The Home Minister himself made a statement
yesterday that the Government of India has passed on information to the States
about the impending attack or the likelihood of some disturbances taking place in
certain areas, including Hyderabad; Hyderabad, Bangalore, Coimbatore, and also
parts of Maharashtra, were mentioned. That information has been given to the
Government of Andhra Pradesh two days before. This was said by the Home
Minister himself yesterday, which has been telecast by all the television channels,
and today morning, for reasons best known to him, he said that there is no
specific input. I am not able to understand it with my little experience in the public
life. What do you mean by 'specific'? Will the people give you door number or
street number and say that in a particular street, in a particular town, it is going to
happen, and like that? Nobody is going to give you such information. It will be
the information that is made available to them by National Investigating Agency

and the Central Intelligence Agencies. This is one thing.

Then, it is all in the public domain that terrorist organizations and their
mastermind in Pakistan, Hafeez Syed and others, held a meeting and have issued a
challenge to Indian Government and Indian people saying that they will take
revenge for the hanging of Afzal Guru and Kasab, the two dreaded terrorists who
have been hanged for the crime against the nation. They said that they would take

revenge. That is there in public domain.
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Thirdly, Sir, I have a document with me, which was released by Delhi Police
officially on 26th October, 2012. It is an official document. Sir, I can sign it and
hand it over to you also. It has been already released to the Press; I don't think
that even the Home Minister will dispute this. It is a public document which is
available on the Website. In the public document it has been said, Sir, that some
of these people who are the terrorists have conduced a recci in Hyderabad, and
also in Dilsukhnagar, in the same area. This fact has been made known to the
Indian public by the Delhi Police on 26th October, 2012. This is the statement
which has been made by Delhi Police which is working under the aegis of the
hon. Home Minister. So, you have the Delhi Police giving you the information that
a recci was conducted in Hyderabad and in Dilsukhnagar. Secondly, you have an
open statement, a challenge thrown to the Indian society and the people, by the
organizations like Lashkar-e-Taiba and their leaders, that they will take revenge
against the hanging of these two dreaded terrorists. And, thirdly, the Central
Government and the National Investigating Agency, which has its headquarters in
Hyderabad, itself has categorically told that there are likely to be incidents
happening in Hyderabad and in other parts of the country. What else do you
need? What advance information do you need? What steps are taken by the
Central Government and what steps are taken by the State Government? The
country would like to know and the Parliament would like to know about this. This
is the issue on which we wanted to confront the Government. But, unfortunately,
we were not given an opportunity. Now, there is nothing new in this Home
Minister's statement. There is no concrete roadmap to fight terrorism. Sir, as I have
told you, I have a list of a number of terrorist incidents; I need not enumerate all
of them. The Home Minister himself is aware of it and the entire House is also
aware of it. One after another, these incidents are taking place. Lot of people are
losing their lives, and also their livelihood. It is a very serious matter. Terrorism, as
everyone agreed, has no colour, has no religion and has no separate identity.
Terror is a terror; terrorism is anti-national, it is against the nation. That being the
case, as a nation, we must exhibit our resolve to fight against terror, particularly,
when your neighbour is encouraging terrorism. That is the case. But, unfortunately,
guided by the vote-bank politics, guided by partisan, short-term gains, we are not

able to take a strong action and a strong attitude towards it.

Bringing Bills or creating some other agency is not going to solve the

problem. What is required is not a Bill, but a political will. But that is
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unfortunately lacking. That is why our enemies are enjoying, thinking that India

just speaks about that and, then, later they forget.

Sir, I am sorry to say, the Government policy seems to be condolence for the
dead and compensation for the survivors. Can that be the policy of any
Government, particularly on the issue of terrorism? There has to be a definite policy
in place. Some people talk about zero tolerance zero tolerance towards corruption
and zero tolerance towards terrorism, but terrorism is continuing and so is
corruption. So, what are the concrete steps? The Prime Minister of India should
have taken it seriously. He should himself have come to this House, as he is the
Member of this House, and made a statement. At least, the Home Minister, should
have taken the first opportunity to speak. But whatever it is, even after all this, the
Home Minister's statement is devoid of any concrete or meaningful action. There is
no roadmap and no steps are outlined to fight terror. That is the objection. The
Government seems to be clueless. Yesterday, in Hyderabad, we saw the Chief
Minister of Andhra Pradesh on television. I do not wish to drag him into any
controversy, but I was surprised by what I saw on TV. When the media people
asked him and quoted the hon. Home Minister's statement saying that information
was given two days back by the investigating agencies, the Chief Minister said,
'they might have given that information to the Police'. I was really shocked. When
the Central Government issues a piece of information, it is sent to the State
Government. Now, a State Government means the Chief Minister, his Cabinet and
the entire system there. This is one example of the casual attitude we are adopting

towards such heinous crimes that are being perpetrated.

Sir, in the Delhi Police, the tenure of one of the persons convicted in a terror
case has been commuted. This has been said by the Delhi Police itself. I don't
wish to name him. The Delhi Police has also named a political party in Hyderabad.
Even that I do not wish to mention because I am afraid that might derail the
debate. I was really emotionally upset for the simple reason that I have lived in
that city for pretty long and I know every inch of Hyderabad city. I am one
among the citizens who are feeling very sorrowful about what is happening.
People tell me, 'you politicians come, offer condolences, visit us in hospitals, pose
for the cameras and then you forget us'. This is the question being asked by one

and all in Hyderabad and also at other places.
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Sir, in the terror attacks at Gokul Chaat Bhandar and Lumbini Park in 2007, a
lot of people had lost their lives. It became an incident of international significance,
but, unfortunately, so far no concrete action has been taken and nobody has been
taken to task. That being the case, Sir, I became emotional. I am feeling emotional
even now. Are we here only to debate and discuss it without any concrete
action? Are we a debating society? I am afraid, no. I am not on formalities.
Nothing much would happen if he made a statement and we asked for
clarifications, but the House, the Parliament, has got its own sanctity. People are
looking towards Parliament to see whether their elected representatives are
highlighting their problems, and whether the Government responds to them with all
seriousness. Otherwise, most of what the Home Minister has said has already
appeared in newspapers. Today morning, I saw him saying in Hyderabad that since
the Parliament Session is on, he does not wish to say anything more. Sir, I was
eagerly waiting to see if the Home Minister would give us any further information,
whether he would speak out his mind and talk about a roadmap on how they are
going to tackle this issue. I am not confining myself only to the incidents at
Dilsukhnagar, Konark Theatre or Venkatadri Theatre. Please, Mr. Shinde, try to
understand that this is a greater challenge thrown at all of us, at the entire
country. We have also been in power. Today you are in power and tomorrow we
may come to power, but we must all resolve together and come together to fight
this menace and put an end to this once for all. That determination is required. I
am appealing to the Government from this side, please look at it in that perspective
and try to understand the challenge. As I have said in the beginning itself, Mr.
Chairman, I don't wish to name any country, but I want to repeat that our
neighbours want to weaken India. They want to cripple our economy. They want to
subvert India, and that is why they are aiding, abetting, funding and training

terrorists and sending them here.

Sir, the other day, when Afzal Guru was hanged, a condolence meeting was
held, not in India but in our neighbouring country, and all those people, including
some from our soil too, had gone there and joined the condolence meeting. What
does that mean? What sort of signals are being sent and what is the
Government's response to that? So far, the External Affairs Minister has not even
opened his mouth on such an incident. This is why people are taking it as a
weakness. They are saying that we don't have the required political will and so,

they can continue this tamasha whether 26/11 happens or anything else happens.
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But, unfortunately, in this country there are some people who sympathize with the
perpetrators of crime rather than victims. They talk about so-called 'human
rights'. Sir, human rights are for human beings. Human rights are not for those
people who perpetrate this crime and behae like danavas. Human rights are for
human beings, but not for danavs and rakshasas who are killing our people and
creating this massacre in this country. I appeal to the Home Minister to please
show some courage, then exhibit some conviction and then take some strong
action. We, as the major Opposition party, will stand with you to fight the enemy
and to fight the forces which are trying to create havoc in the country. I hope
this will be an eye-opener and this will be the last incident in our country, and we
should go into the roots. 8 g T& MI ey R WG @Fi & IR #§ g
EFl ARyl @3 O, dR-aR A gedAd gexeie d € i 8 @ € 39 AR
§ f =Tl B W =Ryl § wE de A€ wEdl & o9l BN Bl IWBR E,
Al VAT @1 el 2l 9w # o i @l @ g1 W1 b a1 saw € ©
5, TaxEEe # $B o AR FMeT ¥ W I diamed © @ § Rt gem
T 0 R fFm ¢ 5 @My @mi & Wes W, WM @Fi & support 9 SR
P FRAA, WIFT AN @ Aee W & 9 39 identify X wgl @ N £ 9
R AT

Who are those local people? Who are supporting them? What is the State
Intelligence doing? What is the State Government doing? Why are we keeping
silence? This is the issue. Otherwise, every time these things are happening in
Hyderabad city. Hyderabad has got a great tradition. It is one of the prestigious
cities of the country. But, unfortunately, because of such incidents, people are now
afraid of coming over there and investing there. That being the case, this should

be taken very seriously, and all of us should join together in containing terrorism.

W I MU AqET (ST UQ¥): S99, § A 8 H#E S @1 §ue Ul
gl ¥g 98d & ordinary f&F® &1 w@E T R g e A FRESHe g1 swd
geaRll & e & fou fRw we $ W Ry A sEd 3F AN @ Fad
descriptive information &1 T ¥ SN & gfom o A fRA "wew & IR # &
St & fF mem w9 gE, frw e 9 gl
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A, § I§ PeA ARl § fb B IR O@ gH qRE B €AY Bl € Al
Jgl ¥ dE A 91 § & g W B usd @ alert R A ATl AT every
line 891 ¥ ofsd s gaag A ofReEd et € 5 v Wen A g
il Wl g8 T8l Fa1 el B Peldel, fF9 Re B BRAR! B8 Fhd ol
giclife 59 HFal # PO specific informations & TR ¥ oifed "I I8 T B
SURTRRIT AT terrorists ®I UHSH @I S strategy BNl @, 98 FadT @ @ S
Tl el @ B9 <elifeom W dEd iR gTa € 5 wuwiigr &, smwe @,
IRES & ol AT B AW M HR ARE & fory g W @R gat Fl
Al S ToffdSE WY gEEd o1 RE € Al /1o R B ogbs Wbd €7 MU
R FRA W T, PN ARWR HT ST @ E, R TAfdoM RIS TEIRG
foar ST & d I SMUd! B W ostrategy 82 IE o even the fool of fools
knows that under these circumstances nobody can be arrested. U @l &1 &M
ggd & TR a1 @ 9@ g Sl A dbar AEg 9ed A del B Amd
# T IW EW UBHA Vel &

ARl difcfede fSBR=g & qace W O™ B ¥ B 9 S, SAbaneAl
& e oot @ A MG, A WRI W TS AR TEHE b WY, S WA Gl
wl R o w8 ¢ 5 5o 99 e ¥ A N PREEl ® O ek 2 s
g, @l aoE W WHR PRAG T8 PR Ghdl 82 UH 8 A 8 Gebdl & 3R
9E ¥ go IONGT P IWE| PR SHH € §@ TONIMA BT MM B, A HRd
S TS W ¥ for 3w g & guiw @ 9@ ¥ 39 WA F BRY AR QW
H HIE @ B, sHS U W Al b AT H faar ok emyer Uer @Rl g1 S|
AU T W P A T8 o bd R g BRAE PR HI g9 Bl @ Al
ST b S E, A T WA Wl B AT g Sdl € 3R §9 RE @l Hedy
IR-ER Bl Y&l 81 MUB! e et € & SHel @ g, 4 ™
BRAG PR, b WE W BRAG B, D d@eE A MU DR Tl bR U
g |

Ui AElGY, w8 IR TAY VAT <@l ¥ fF Sl $B dEl Ol ®, bl

@ Bl AR ARCIAGS Udel SIdl & 6 I€ I gedl H1 ARCX HigS o
SRid # SOl IR AT g3 gl BH S AN W g9 8RN, &RAT ARAdd SR
B T AT Ubs Tbd & AN T MW Pl Gl W 3T Jqb oM Hhd gl I
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d 1 WA gedd g8 €, ST fhdd drll & Rade whedyde bRais gs 87
Jg W SMUP FAMT FIRY AR S U T "eARl @ fFW d@RE | e Sy
B R OARI &7 W ¥, [ O P SHAT AUS WY T, G fAuE e @
g et W AW oMy W € g8 WS oMUe 9R ¥l S WRT QW 3Mud
| 7, d SMUBl R WfRY? MU I AR §, Wl PRAE IRAT A ©§, SAD
for @ 999 @, @ WE P, R o B Abd A0H WA gl TEE dG W IR
AU P& PRAE eI FIA AR, A DA W FOE 22 R RAT AR g, @
S BRYM AR g S @ed & oMU Ugel SW §AEyI, but do something, o
4T § 3§ TWE P Bl "gSA A B Ab| IS AR AW dild g1 g=drs |

SHRI DEVENDER GOUD T. (Andhra Pradesh): Sir, this is a very serious
matter because in 2002 also, in Dilsukhnagar, bomb blast occured in the same area

at Sai Baba temple.

At that time, I was also the Home Minister of the State. We immediately took
the action. The very next day, the person was killed in an encounter. Now, the
people of Andhra Pradesh are expecting the same response. 37 ST Jhal RIS
qrEd | BRed Bl Ia’ fb Qoo gfe gRT IR HEN Usd TP SNEHl Bl Udbsl

T A, S SEH 7 Al o P tRER ¥ fRayg® TR O g @ @ ar gl
Dilsukhnagar is such a place which falls between Hyderabad and Rangareddy

districts. It is almost on the border of Rangareddy district, to which I belong. It is
the busiest area of Hyderabad city. The Governor knows about this area. The
Home Minister himself went to that area today morning. S¥H Sl HlH T f&
g8 foaar fosh uRar &1 @@ 2007 § W S Mgd A HF IR g uh H
sfiSe gom on, 98 WEH! Ul €1 S9 dqa Al ¥l W o @l Wy
T A, 9 R TRl @Al Y8l B Al U S Re W WA 9 fb 99 wRe
BN e ¥ WRiAd BT ff fedenae genm o, v gfem W aw o AT
GRS

IT AR A garEr o fF WMALAA. FRT disconnect M T, IFDI SIH
IRAT ARy, RRR &= @Ryl S9al gfed 3 @i 98 e fear, s9e fag |
I BM MR § I8 A ded g f& gfeR S SAdl R explanation e
2? Whatever statement has been made by him, newspapers 3R television chan-

nels & $U nation d SAW SAET information & ¥, S S8 ST Bl 3
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¥WeHe & gRT & Tl It is a non-serious statement of the Union Home Minister.
He must take it very firmly. He must give a clear-cut message to the nation that
the Union Government is very serious about the incident. 39 Wcic & <&d
Tg AE e B 6 g em fAREd 7 5w Ame @ diRwwed form g
gafee # =Ear g f& 9 30 AIRIYel o ok SR fd M oW StoA @,
ART BRE SAd A gl S W IR¥EH B4 §, they have no religion. They are

anti-human beings,

9 Ted § & I8l dwae 8 3R BSREIE U sensitive URAT &1 R
M fafRex ofmel @8 W ®ew MU €, A1 SAdl SN Houses dI §d ARl @
RTF BT qar @feq] dEl Ay <M Ul SR Sl W ffReR g &
T W 2002 § 99 similar incident 3 A, I dad A firm action forT MR
o1, 991 & firm action I8 W W <R =RYI H A BM MR A expect
fPar om & 9 S99 incident B WRITH o SR IMT BT g & VAT incident
QERT A 211 1 thank him because he went to the Hyderabad city. He went today
morning itself. Yesterday, as Mr. Venkaiah Naidu rightly pointed out, he should
have gone to the Hyderabad city.

SHRI SUSHIL KUMAR SHINDE: I went there at 3 o'clock. ...(Interruptions)...

st ¥9e¥ Tire € MUB A1 b E S AIRY AT because the Government
plane is available. You should have sent a message to the people of Hyderabad
city that the Union Government is very serious about it. Just simply posting infor-
mation to the State Government, its responsibility is not over. You are giving only
two lakh rupees ex gratia to the bereaved families. You should increase the
ex gratia amount. You should have accommodated them. Accommodating 15-16
people is not a big issue for the Union Government. They should be given the

compensation immediately. They should be given Government employment. Those

who are injured, SR T{ medical expenses El ?Iﬁ?ﬁ THHE B g8 PR ARyl
MR. CHAIRMAN: Shri Hanumantha Rao, not here. Shri Raja.

SHRI D. RAJA (Tamil Nadu): Sir, I join the entire House in condemning the
terror attacks in Hyderabad in the strongest terms. Whenever we have to confront
terror attacks and terrorism, the nation will have to stand up as one. Wherever it
takes place, we will have to raise our voice as one. Our hon. colleagues from

Assam have rightly raised the issue. That issue also deserves our condemnation.



272 Statement by [RAJYA SABHA] Minister

[Shri D. Raja]
The Home Minister has promised. He should possibly visit that State and make a

comprehensive statement on how to contain terrorism in the North-East Region.

Coming to Hyderabad blast, it was very shocking. We all should condemn
this. The Home Minister has visited the place and made the statement. The
statement could have been more comprehensive and could have been more
convincing to assure the nation that the Government is determined to fight

terrorism.

Sir, in India we have been talking about cross-border terrorism as well as
home-grown terrorism. All the time our focus remains on the Left Wing terrorism
because it poses threat to the system of the State. But we do not have such a
focus to fight the Right Wing terrorism. I think in the recent days the Right Wing
terrorists have become very active; and they pose a real threat to the social
harmony and to the unity of the country. In fact, the Right Wing terrorists pose a
threat to the very nation; and the Government will have to evolve a suitable
strategy, how to fight the Right Wing terrorism irrespective of religions. We will
have to take note of the emergence of the Right Wing terrorists; and the
Government will have to work out a proper strategy, how to contain the activities

of the Right Wing terrorists.

Sir, in this context, I may raise some issues. I agree with my hon. colleague,
Mr. Devender Goud that the compensation which has been stated in the statement
is not enough. It is very, very inadequate. In fact, I emphasise that it should be
the responsibility of the State and the Union Government to take care of the
medical expenses of the injured people and to take care of the families of the
victims. I think, Rs. 2,00,000 for the death of a person and Rs.50,000 for an injured

person...

SHRI SUSHIL KUMAR SHINDE: The entire medical expenses are being borne
by the State.

SHRI D. RAJA: That is what I am saying. It must be the State's
responsibility. I must also point out in the name of fighting terrorism some innocent
people are being targeted. They are being put in prison for quite a long time
without any charge-sheet and without any trial. When you work out a strategy it
must be a comprehensive strategy. I think the Union Government will have to look

at those issues.
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As far as Hyderabad blasts are concerned, everybody has spoken. The Home
Minister claimed that there are some intelligence inputs, and they were
communicated to the State Governments. What was the follow up? Where was the
lapse? Nobody knows. Even if there was a lapse on the part of our intelligence
agencies, the Home Ministry will have to look into it. If there was any lapse in
taking speedy action and intervention that also has to be looked into by the Home
Ministry. In the struggle against terrorism, the nation stands as one; and the entire
Parliament stands as one; and we are with you. But you will have to evolve a
proper strategy to counter the Right Wing terrorism; and terror attacks which are
taking place repeatedly in India. It is not only in Hyderabad but we have been
seeing such attacks in several parts of the country. So, now, the Government will
have to act. Merely making statements is not enough. The Government will have to
strengthen its intelligence agencies and their work. The Government will have to
strengthen coordination between the Union Government and the State Governments
with regard to sharing intelligence information and alerting intelligence agencies in
the struggle against terrorism. The Government will have to show its maturity to
deal with this menace. This is not the time to bring in other issues. This is not
the occasion to divide the House, or, this is not the occasion to divide the nation.
We will have to stand together. We will have to show that India remains

determined; and India remains one in the struggle against terrorism.
MR. CHAIRMAN: Thank you. Next, Shri Birendra Prasad Baishya.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Mr. Chairman, Sir, I stand here
to speak on the tragic twin bomb blasts in the Dilsukhnagar area of Hyderabad
City yesterday, in which 17 people have been killed and nearly 200 people have
been injured critically We always condemn any type of violence, whether it is a
terrorist attack or a Government-sponsored violence. On this occasion, I would like
to mention here that 24 persons, mostly Tribals, were killed in the Rabha Hajong
area of Goalpara district of Assam. I am very thankful to the Chair and the House
for allowing us to raise this issue. I am very happy for the assurance given by
the Minister of Parliamentary Affairs that the Home Minister would make a
statement on this issue. Sir, terrorist is a terrorist. Terrorism has no colour. We
have to condemn everybody. On this occasion, I would like to say that this attack
is not against Andhra Pradesh alone. This attack, this bomb blast is against the
entire nation, against the security and sovereignty of the country. We strongly

condemn the incident and urge the Government of India to take the strongest
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measures against the culprits. History repeats itself. After the serial bomb blasts in
the City of Guwahati, in which many people were killed a few years back, we had
raised the issue in this House. At that time, we had raised one issue in this
House: what was the main reason for the Guwahati blast? Sir, the main reason for
the problems in the North Eastern Region is the open Indo-Bangla border. Assam
is a transit camp for terrorists. First they come to Assam from Bangladesh because
our border is open and after doing some unlawful activity in Assam, they move to
other parts of the country. This is a very serious issue. Taking this opportunity, I
would like to request the hon. Home Minister to kindly seal the Indo-Bangladesh
border immediately because for terrorists Assam is a transit camp. After doing

unlawful activity in Assam, they move to other parts of the country.

On this occasion, I would like to say that the people of Andhra Pradesh are
not alone, the whole country is with them. I would like to request the Government
of India to take all measures to help the injured people who have been admitted
to hospitals in Hyderabad. If necessary, they may be shifted to Delhi and other
parts of the country for better treatment. I would also request the Government of
India to bear all the expenses for the treatment of injured. I strongly condemn the
twin bomb blasts in Hyderabad and urge the Government of India to take the

strongest action against the culprits.

SHRI C.P. NARAYANAN (Kerala): Mr. Chairman, Sir, I join all Members of
this august House and all citizens of the country in condemning the twin bomb
blasts in Hyderabad. We have been experiencing such terrorist acts during the last
few years. We have not been able to curb such acts. First of all, I would request
the Government to take immediate steps to give all help to the injured and the
bereaved families of those who have died. That should be our first step. The
second step should be to see that such acts of violence, such acts of terrorism
are not repeated in the country. Sir, it will not be enough to identify an enemy
and say that such an enemy is attacking our country through dubious means. We
have to closely examine our social fabric to assess whether what we have done
during the last so many years and various political, social, cultural and other acts,

have contributed to the development of such terrorism. That we have to examine.

We should not be satisfied simply by arming our police and other security

personnel with vast power and lethal weapons. Of course, they have to be armed.
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They have to be prepared to meet any exigencies. But that will not be enough.
Only by arming the police or by deploying the police or the secret police, we may
not be able to curb such violence. We have to find out what the root causes of
these incidents are. Here, I would caution the Government not to jump to nasty
conclusions regarding those who have done this because we have had bitter
experiences during previous years when we identified some people, caught hold of
them, put them behind bars, but after months or years, our investigators found out
that somebody else were the actual perpetrators of the crimes. I am not saying that
we should not catch hold of people who are involved in such dasterdly act. But
we should not jump to immediate conclusions because that had led us astray in
various instances in various States to emprison innocent people for years. What I
would request the Government is to take immediate steps to see to it that all those
who are affected are being helped. The Hyderabad city and the Government of
Andhra Pradesh are to be given all kinds of support to meet the exigencies there.
Along with that, the Central Government should see to it that we develop a
methodology not only based on the police force but also involving other sections
of the Government as well as people to see to it that such violence is not

repeated. Thank you.
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SHRI TIRUCHI SIVA (Tamil Nadu): Thank you Mr. Chairman, Sir. First of all,

our hearts go out to the victims and their families of yesterday's blasts.
(MR. DEPUTY CHAIRMAN in the Chair)

The intention of those who have committed this crime is horrendous and
there is no doubt that it is a heinous crime. Anything of this kind which disturbs
peace is a wakeup call for all of us to re-look into the ways of counteracting terror
in this great nation of ours. Sir, we should learn from our mistakes, if at all we
have committed anything, and we should strive that such mistakes should not

happen again.



278  Statement by [RAJYA SABHA] Minister

[Shri Tiruchi Siva]

Sir, we waited since morning for the statement of the hon. Home Minister.
Since he has visited the place of occurrence, we thought that he would come back
with some concrete information. But, for reasons not known, this statement gives
us not enough information which we have sought for. What media has brought to
light once again is the Centre-State relations. I also understand that this is not the
time for blame game. All of us have to stand as one to fight terrorist activities in
the country. Sir, out of 100 attempts made by terror forces, they would have failed
in 99 because of investigating and police agencies. But, if they succeed in one
then this one incident blows the investigative agencies and they are answerable.
This is the sad part. Sir, they would have foiled 99 attempts, but if they fail in
one attempt, it would cause a great damage. And, this is repeatedly being done
here and there. Everyone of us have expressed our sincere and serious concern

that this should not happen.

Sir, this is, perhaps, also the time to re-look at the proposal for putting in
place an organization like National Counter Terrorism Centre which will ensure
coordination and intelligence sharing between the States and the Centre. We must
all get together and come up with solution acceptable to all. And it will ensure

that such incidents will never happen.

We should recall what Pandit Jawaharlal Nehru said at the stroke of midnight
when we got Independence. He said, "We shall never allow the torch of freedom
to be blown out however high the wind or stormy the tempest." So, the next step
should be not only to apprehend and get strict punishment to those responsible
behind this horrendous crime, but it should send a message that any one who
attempts such an incident in future will have to face a very serious punishment. I
know the responsibility of the Government and it is the time for all of us to extend
our fullest support to the Government. We should all stand as one to save our
people. If anyone who goes out for shopping with a feeling that he would not
come home safe is not a good signal. The incident where it has occured is
supposed to be a place where there are more number of eateries in the twin cities.

People who had gone there with their families did not return to their homes.
If we let our imagination go further, we would feel very pained. Not only me, Sir,
but every one in this august House, and all of us in the country wish that such
incidents do not recur, and towards that, we shall extend our fullest support to
whatever steps the Government takes.

I once again urge upon all, Sir, that we must all stand as one and extend our

solidarity in confronting these people and stopping this crime.
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Secondly, I want to say that the time is ripe to join our hands together and
fight terror and ensure peace and stability, for without peace all other dreams will
perish and will be reduced to ashes.

Sir, apart from what has been mentioned in the statement, we expect the
Government if they find out something — to put down terrorism with an iron hand

and see to it that such an incident never occurs in this country again.

SHRI DEREK O'BRIEN (West Bengal): Sir, every death is a tragedy. But,
unfortunately, in our country every terrorist attack is only becoming a statistic. If
we look back, in August, 2007, 42 people had died in the same city in a terrorist
attack. What has happened? We believe, today, the time has come for us in this
august House to show the nation some resolve, beyond just words.

But, first, our deepest condolences to those who have lost their family
members. We urge the Government to ensure whatever relief is possible in the
quickest way possible. We are extremely disappointed with — what I would call
this — 'copy-paste’ response to terrorist attacks. With all respect, I am referring to
the response in August, 2007 and the kind of response which the Home Minister
has given us today, which is a 'copy-paste' response to terrorist attacks.

Sir, the Government needs to understand that the simplest way to deal with this
is not a reactive reaction, but to be proactive in handling terrorism. I propose that in
this Parliament Session itself, we should keep one day or two days for discussing

anti-terror mechanism and how the Centre along with States can get this going together.

Having said this, in dealing with terrorism, the law enforcement agencies
should not adopt any terrorist tactics. Any illegal action by these law-enforcement
agencies would give legitimacy to the lawlessness of the outlaws.

Sir, this is not the time to make speeches. This is the time to act. This is the
time to be not reactive,, but proactive, and this is time to give every child in India a
chance to sleep tonight feeling that his or her country is a safe place to say
'goodnight'.
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SHRI N.K. SINGH (Bihar): Thank you very much, Sir. I think that this is a
matter on which all of us have agreed, and every political party joined hands when
the Chairman, this morning, made a reference that the acts of terrorism do not
recognize any religion or any particular political party, and need to be dealt with a
very heavy hand. Having said this, Sir, isn't it ironic that at 11.30 in the morning,
the President of India in his Address to both Houses of Parliament takes legitimate
credit for the fact that the incidence of terrorism in this country has gone down,
and five-and-a-half hours later, one of the most serious acts of terrorism has been
perpetuated? Perhaps, they seem to believe that they will have the last laugh, and
that the President's speech to both the Houses of Parliament was, in some way,

something which was for the purposes of record.

Also, Sir, are we really like the Bourbons, Home Minister forgetting nothing
and learning nothing? After every serious act of terrorism, there is a new resolve
that we need to adopt new and innovative measures that that particular act was,
perhaps, the last act of terrorism and that we will ensure that this does not occur.

Unfortunately, that does not seem to be the case.

Now, I was hoping that the Home Minister in his statement, which he has
made, would give concrete information. He, of course, very understandably took
this difficult plane journey at 4 o'clock in the morning, what else can a Home
Minister really do under the circumstances but to make himself available on the
spot at the first available opportunity? That is, of course, Sir, in my view very,
very something which is appreciable? But I was expecting that his statement, apart
from being Home Minister, a chronology of events would have been somewhat
deeper in its analytical content. Maybe, I can understand that Home Ministers
would want to be sensitive in not wanting to say something which is not backed
by full evidence. Nonetheless, this does appear to be a rather brand chronology of
events, excepting perhaps for the last sentence in his statement in which really

there is a new resolve to deal with the perpetuators and the masterminds.

Sir, I wish to bring to his notice three important, what I believe, ingredients
in which we need to proceed. First of all, do we have, really now, total satisfaction
that our intelligence agencies the Intelligence Bureau, the RAW, the Director General
of Revenue Intelligence, the intelligence agencies of the State Governments —are
acting in terms of total coordination, of collection, collation and coordination of

information? Now, there was a proposal of having one common entity in terms of
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intelligence agency. The problem with that is, the moment you want to make that
decisive, you create the impression that you are intruding on the autonomy of the
States, and, therefore, there seems to be an illusive consensus on State
Governments wanting to accept such an agency. And yet I believe that unless
there is a concerted attempt to be able to combine intelligence from all sources,
and incidentally, now, given inter-dependence on sources which are external, we
will not be able to come up with a concerted response in being able to take action
which is timely, and to convert intelligence into actionable intelligence. I had the
privilege, Mr. Home Minister, of serving in that Ministry for some time, and had,
therefore, a degree of direct interface. The problem with most of these intelligence,
which you know very well, and you would be receiving a pile of them every I
evening, when you go home, is that very few of them are pointed, very few of
them are actionable. So, converting this concerted information into actionable
intelligence requires a different kind of effort on combining the ability of
intelligence organizations into collection, into collation and coordination of
intelligence. What is your Ministry thinking, Mr. Home Minister, in being able to
carry forward some of the important initiatives which your predecessor had taken in
being able to weave together an intelligence pattern which would enable us to deal
with a threat of this kind which recognizes no State boundaries, which does not
recognize international boundaries, and therefore, to be able to come up with a
concerted response which is just not adjustment to a phenomenon but which is
anticipatory in nature and the punishment would be serious and deterrent enough
to prevent others from being able to perpetuate this. Sir, I do not want to wish to
rub this point too much. I recognize the limitation of resources, I recognize the
limitation of the attitude, I recognize the limitation of somewhat federal nature of
our polity, but the fact remains, Sir, that when the world looks at this, they say,
after great attack on the United States, whatever be the difficult action they have
taken, there has not been a serious breach of intelligence or a serious breach of a
terrorist act. Ever since the United Kingdom took those difficult steps, there has
not been a repetitive pattern of this kind. Can we, Sir, look to be able to
restructure our entire thinking and approach where learning from best international
example, come up with responses which are not episodic but with responses which
are systemic and which can make a deep dent on this problem which seems to
surface time and time again questioning the sovereignty and integrity of this
country? Apart from condemning this incident and taking action on whatever needs
to be done to bring amelioration and relief to those affected victims, will you,
Home Minister, consider a more systemic and a more concerted restructuring of the

way in which you wish to approach this problem of terrorism? Thank you, Sir.
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SHRI SHASHI BHUSAN BEHERA (Odisha): Thank you, Sir. First of all, I must
condemn the heinous crime that has occurred in Dilsukhnagar in Hyderabad. Sir, it
is not a matter of discussion here whether the Home Minister went there in the
midnight or in the morning. But, certainly, we must take this seriously. Most of the
Members have expressed their concern about it and given suggestions to relook at
our present system and how we can deal with terrorism. Sir, I have gone through
the statement read out by the hon. Home Minister for which we were waiting
since morning so that House is able to discuss this issue. Sir, what I find after
reading this statement is that para one simply tells us only about the position of
investigation there. The second para is only about the relief work and nothing more
than that. It also describes about deceased persons and the persons who'are under
treatment or are waiting for relief. We were expecting something from the statement
of the Home Minister assuring the House and the nation with regard to taking
action against this heinous act committed by terrorists. You should not take it
otherwise. We are with you. We are with the Government in this situation because
this is a situation which cannot be dealt only by the Government. We have to
share our views also. We are here to give you support in regard to curbing the
terrorism. It is a repeated act not only in Hyderabad but also in many other parts
of the country. We have to improve our intelligence. As has been told by Mr.
N.K. Singh, we will have to improve our system. We have to look beyond our

country to see ho'w we can curb terrorism in our country.

So, it is a challenge before the country. I only want to remind the hon.
Home Minister, who is a very judicious person, he spoke to the nation that he
knew about the inputs given about all the States. All the States, including the State
of Andhra Pradesh, have taken necessary steps, but why was this failure there in
Hyderabad? We are also very much alert in Odisha. We are going to celebrate the
Mabakolebar festival at Jagannath Temple, Puri, where there would be a different
crowd than every year's Car Festival. The whole place of Puri has been put under
red alert. The lives of common people are at risk even in the festivals, even in the
cities. So, we must be very careful because we have to ensure peace and stability
in the country. Despite the Intelligence inputs, such an incident has happened. We
must assess our preparedness to deal with terrorism. The terrorism can be curbed
with an improved intelligence system and more concrete actions in this regard. So,

I hope the best. Thank you.
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SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): Sir, I thank you very

much for having permitted me to speak on the subject. It was a terrible act of
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cowardice. And, this is the message that should go out to the terrorists that the
Parliament will always remain united. This will not divide this nation, nor my State.
Despite repeated attacks, the people of Andhra Pradesh have stood up resilient

and gone back to the normal way of life.

I am deeply grateful to all the colleagues here who have expressed their unity
and the sympathy for what has happened in Andhra Pradesh. Unfortunately, in
today's time, it would be naive for us to expect that there will be any decline or
deceleration in the acts of terrorism. Collective cowardice of terrorism is something
that has stretched, and we have to remain in a state of heightened alert as well as
in an accelerated form of action because, unfortunately, terrorism has come to stay
in some form or the other. In a globalised world today, terrorism doesn't respect or
recognize geographies. The only geography that we acknowledge is the limits of
our wounds, of the people that we lose, of innocent citizens who die in these acts
of cowardice. This is my message, my personal message to the terrorists that they
are nothing but cowards, and we express, I express my contempt which is what

they deserve, absolute contempt.

Having said that, Sir, an action plan was taken by the hon. Home Minister. He
did inform the State Governments; the State Governments were in a state of alert.
They did their own investigations. But how does one predict, how does one
anticipate it in a population as large as ours, in a culture as diverse as ours, in
cultural practices that are as complex as ours? But does that mean that we accept
defeat? Not at all. Incidents like this strengthen our resolve, improve our
performance and lean on each other for us to collectively secure this nation for the
people of India. Is it just one individual agency's responsibility? Is it just the
governance in power that is accountable? No. It is the responsibility of each one of
us as a citizen of this nation, each one of us who have loved ones across the
length and breadth of this country, each one of us who celebrate the festivals and
survive the famines. It is our nation, and it is for us to look at it collectively and
cohesively. The Chief Minister announced an ex-gratia of Rs. 6 lakhs for the
people who are deceased. I appreciate the stand that he took that those who will
be left with a permanent disability as a result of this act of cowardice, this
terrorism, will also be compensated by Rs. 6 lakhs, and the Union Government has
also said that they will give Rs. 2 lakhs to the deceased. There are several who

are injured, and by the degree of their injuries, they will be looked after and
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compensated along with all the medical help that has been given. But the kudos
really is to the citizens of the State, who within seconds reached out to those
who were injured, helped move them into the hospitals, to the doctors who worked
round the clock to ensure that these people get the best of medical help; and it
didn't matter what caste, what creed or religion they belong to. It was with that
nature of human decency that everyone reached out to each other and that they
have led by example and shown by action the terrorists what will happen. If they
think they can strike terror in our hearts, they cannot. My citizens there and the
youth of our party have got together and a voluntary act of donating blood was
conducted for those who were injured and who required it, and each one of us,

those who can get together and help are doing what they think best.

My dear friends, colleagues and Mr. Deputy Chairman, Sir, if we wish for
each of these incidents to be the last, we have to show the political will here. We
have to put out the statement, and I agree with my respective colleagues who
spoke earlier that the statement should go out from here, from Parliament that we

are not going to take things lying down. Jai Hind.

DR. NAJMA A. HEPTULLA (Madhya Pradesh): Sir, I do not wish to make a

speech. I only wish to put one question to the hon. Home Minister.

First of all, Sir, my heartfelt sympathies for all those innocent people who
died and all those who got injured in this incident. Needless to say, our hearts go
out to them. I would like to ask only one question. There is news that at the time
that this incident took place, the Chief of the Hyderabad Police was in Delhi for a

conference or meeting. Is that true?
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THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Mr. Deputy
Chairman, Sir, the two bomb blasts in Hyderabad yesterday are really a serious
challenge to India's sovereignty and identity. We have had, in the past two
decades, a series of these incidents. We had thought in the last few months that
the pace of these incidents had substantially come down, and that is exactly what
the hon. President said yesterday morning. But, regrettably, the very first day of
the Budget Session of Parliament was chosen by these terrorists to send a grim
reminder to the whole country that India is still very high up on the terrorists'
radar. It is today a serious challenge to our maturity, as a nation, that we all
speak in one language, we think in one particular direction and we increase our
resolve on how to decide that this incident really should be amongst the last that
takes place in India. We have lost several innocent lives. Many more have been
injured. The real object of the State and the thought process, particularly of the
Government, is this, and that is the real question: Do we today wait for the next
attack to occur? Do we prepare this whole country in a manner that this really
becomes the last attack as far as terrorism is concerned? I have, Sir, a few
suggestions and a few clarifications to seek from the hon. Home Minister on the
basis of the statement that he has made. Sir, after two recent executions, some
trouble or some reaction was expected. Had the Government prepared itself for that
reaction? Or, is it that we have been alerted only after yesterday evening's
incidents? Sir, over the last few days, information has been trickling through the
media that some trouble in cities like Hyderabad, even Bengaluru was mentioned, is
expected. The environment of Hyderabad had been vitiated by certain provocative
comments. And when these kinds of information trickled down-it is mentioned in
the media also, even yesterday morning it was mentioned in the media that some
of the cities have been alerted — obviously some activity is taking place in those
areas. And when you have some information — may not be very specific and
actionable intelligence; you have some general information — have we taken
adequate steps to really immunize these cities, particularly Hyderabad where some
trouble has been taking place on account of the environment that has been

created? Sir, it is a challenge to our intelligence agencies as to how much we are



294  Statement by [RAJYA SABHA] Minister

[Shri Arun Jaitley]

able to infiltrate into these modules. Some may be inspired across the border and
some are local modules which are formed of misguided people who indulge in
these actions. Once they succeed, because the timing is chosen by them and the
venue is chosen by them, we can only go subsequently and investigate the crime;
we can provide some assistance and some relief to the people. But the real
prevention lies in the strength of our Intelligence Agencies to infiltrate into all
these modules and after infiltrating into all these modules they are able to burst
these modules. I have not the least doubt that many such modules have been
burst in the past two decades. But the fact that some of these go undetected
itself is an indication of our weakness. And, therefore, our strength and capacity
at cracking these modules itself, I think, is the primary test of whether we are able
to contain these incidents or not. My suggestions, Sir, to the Government would
be: we can indulge in a debate on the colour of terrorism; we can indulge in a
debate on the political aspects of terrorism, but we would be wasting our energies
if we did that. The real challenge before the Indian society, particularly the Indian
Government, is that whereas other countries which have had some solitary
incidents have geared their systems in a manner that these incidents are not
repeated, why is it that we are not able to prepare our systems accordingly? In
order to do that, several suggestions have been made. But you will have to keep
the reality of India and our constitutional set-up in mind. Gathering cross-border
intelligence is the job of the Union Government. Gathering intelligence of terrorist
modules across the country, which defy State boundaries, is the primary job of the
Union Government. Law and order is the responsibility of the State Governments.
That is India's federal politics. And, therefore, to believe that only an institution,
which is created by one Government at the Centre, will be in a position to contain
this itself will be inadequate. Therefore, you will have to have cooperation between
the Centre and the States. Intelligence-sharing mechanism and law and order in
States itself will have to be strengthened. And, more important, the beat constable
is the best collector of intelligence as to what is happening. He is the best person
to smell what are the modules which are acting. And, therefore, for the Centre to

think that it can create a mechanism where it alone can provide a machinery for
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this itself may not be adequate. Sir, we can't allow our guard to be lowered merely
because some noises are made from across the border that there is a great change
of heart. We have mentioned obliquely, some of the hon. colleagues have
mentioned, and we know the reality that we have also been the victims of terrorism
which is either inspired or supported from across the border. Now, across the
border, we do not know what entities to deal with - there is the Government of
Pakistan; there is the ISI; there is their Army; there are non-State actors.
Therefore, there are different kinds of players who are always, maybe, moving in
the same direction, or, maybe, working in different directions. Therefore, there can
be no lowering of the guard because we have been quite high on the terrorist
radar, particularly strength coming to local modules from even across the border. It
may come across the Western border; it may come through the Bangladesh route;
it may come through the Nepal route. These are intelligence information. I am sure
these are all available, as far as the Union Home Minister is concerned. Any form
of support to any colour of terrorism itself weakens our resolve against terror, and,
therefore, when we start questioning the battle against terrorism, and it has
happened, people have visited villages of those who have been accused of
terrorism in order to show solidarity with those people. Even when our paramilitary
and our police people have died fighting terrorism, we have questioned the
veracity of those incidents. This has happened in Delhi itself. It think we need to
know, particularly the political class in India must know, that we are not doing any
great service if we start questioning this battle against terrorism only for the sake

of strengthening our vote position.

One important point, and this is the last of the big points that I wish to
make, and this is for the Union Home Minister to consider. We have a strong
intelligence network in this country. We hope it's a very professional network.
Please, allow our intelligence network to be used primarily for national security.
Non-essential activities of the intelligence agencies must be reduced, if not
completely stopped. Therefore, over-involvement of the Intelligence Bureau and
other intelligence agencies, whether at the Centre or in the States, in quasi political
intelligence, I think, is a waste of a national resource, particularly when India is

fairly high up on terrorist and insurgent agenda and we have various forms of
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insurgencies. The North-East is a problem. In North, in Kashmir, we have an issue.
Cross-border is an issue. We have the Maoist insurgency in the heart of the
country. Therefore, the need to allow our intelligence agencies to really function in
this security environment and the need for them to be depoliticised, I think, is

extremely important.

And, my last suggestion to the hon. Minister is that yesterday's incident is a
reminder to us that the war against terror must go on uninterrupted. If I use the
phrase of some of our friends, it must be 'uninterruptible'. There must be no
lowering of the guard because it is absolutely clear that whenever we lower the
guard, the terrorists get an upper hand, and we expect the hon. Home Minister to
assure this country at the end of this debate that this war will not be loosened in
any manner and this war will go on uninterruptible, as far as the national

sovereignty is concerned, for the sake of it.
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Al <A1 AR fb SUe rgufa Sff 6 sffHer @ g wel, RSH @l A
P, I8 T 99 B, Hife Ieufd S 7 3 W Bl g9’ © fb IE B W
Tl afe oMy 2008 H W @ BAR AST 10 IR AT ICF T T 2010 H WA
d 5 aR NI ASH gU T, 2011 W AW Al 4 IR SR 2012 H <@ A ¥
3fCH 2 R Y &l W Sodl v fF A FH A B MY, R WW o fow W
shided dfey #sme & fau @8l wR shidead BRI, s drscd, afddrd
gidquiicd oFY T¢I S0 ANl 7 WedrT <] ¥8l WO Iy Bl Vae U Rdl
fearl el 39 w® IS defewlt 81 g, dfb S sfisHe o, 98 smisHe
Bh A IR RRH P fAg S g TR E, 39 Vo H SEP aR H W S
& oTl Eelfe T W SHe foy ff 9gd ad g TS, wyg d ¥ R®ife s
iy Mt Toe o X feurl R 9, THSEU (MY gRRTINE . Uoiil) &
Tferede o o, Wil fb 2008 H OBl TR oI, S AE AqIW HEdqU o Heb
@) ToR dex) B o, Sud At wwer A R A 98 24x7 A XET
g, o9 Weflis (uFa sefoelm fire) @1 i Jem B T ¥ SR sHdl Juig ¥
B 37 gRe@l H HH e Tl A S off eforiw @ wiM € & INT ST
g Bkt € SR T AR B 21 TP dR geE Bl 8, UP IR UM B BN
El e A ad N 9@ % I fF o9 A A S QA R B M, [IqS a] A
B9 dgd e §1 BAR UM 34 &7 UBW PV AN sHel 8 S A - #
STl e T AR, wilh 9 I BN 8, b Al W OHIgE 81 $ A
g sffSueell @ sereE T & ot yoprl B SIS @l AEM §dd §
AfPT 39 g9 B fRIva: 5 weRl H sEal SMeRl T & off, R ddR,
qeg, geNEE, d=1s A1 YA o wWexl H Al Ao Aol off, Rryel dsie d
CECEEIRE I
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I8 gESEl "edl B TS, offdd WHR TEH Sl Al steps o @ E, firm
steps @ Y& B SHH B IOMIG B G TE A AIRYI BH ISEIG B9
T X W Tl AR T T B RR F FW Fe AN W q Fgd
for & 5 &9 @9 g &= T fight T g9 @ feam © & en @ Rw
We 4 SRR & JIW 2012 @ IR T, R AW WIH @RI T, d Ig
R T MR oeF W B GHA T TAS d€ VAT ICH WEl BN, BAR UM
T W g o 9dal 2l 8 99 | aR I8 e el

BRI g8 1 91 & b e & w@ fleen A I

S A9 U UG d geREie H A8l o, foeell d o, ¥y vwn fedr A
ERIE

N gt IR RS P79 e 4 91 § 9 A 9 g9 aa @)
RET o, offed H SR Wl AW o ol g8l a1 Sfifhwd, SRReeX SRel Sih
gfer SR BT R of% gfed €1 g9 | PH g8l A8 9, § y§ W A WX
Gul

ET.WK’-?W@WW%E@‘#WWI The Director

General of Police was attending some meeting in Delhi.

#t gfiid R R sPRaer oRe offs gfed &7 ®e # 81 B S gferw
HHTR g9 involved €, d I @8l o, H UB YE G AGM| T S,
Sofdl ot gel 9, et WU Al s Al

ARMEA O, offe] i omuieM iR Udh-dl Jawil o W wel f& intelligence
@1 coordination Y841 WIfEYI Al B intelligence TSH &I SN =MfRY AR
THPT coordination €8 regular YET IfgTl & 'Y A9 intelligence &
coordination & AR H @ AT | Pad sAN B TEl, TARI SN QoA €, A
gk d W AR UM S information 3 ¥ ®H WS B dg information W T
<d &1 3 coordination AT d® T &1 MAC H1 I8 dgd WUl HM BH
24x7 IR T Tl THH Adew Ig T P =R woRlle, We @ oM ¥ 9gd
closely cooperate @ &I &1 DI dols ¥ Y W HEE el Ed E

AR gR WD 7 9 @ & gemaon ded ARyl ol M W dEl fH
I USW F A AR 7 6 @M@ W T Ry § R 50 BUR IUY W Th
@G BUY T injured P SGUTE P T wE B | Q Sw@EA Bl @d, AfSda
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B g AR R
B WG WHR d8d B, 39 TR Bl MvEand o mar gt W osm Rud
# ot w81 T

gl a® intelligence sharing @ a1 & <@ M intelligence @ RUC it &,
JH 980 IR light THeM S & SR ol fbar Siar 8, Rife WRT WIR
intelligence agencies @I S Ruled <l & S &M & 10 o & 15 T #
alert Y8, 39 UHR P I Tl M dF ¥ UHR B definite agencies & Ruic
e SRT ®fed on, AfdT el NATGRID 3R MAC diRg @ Jfaer & T 2,
o & ot HTHTT fierlt € SR oW Qﬂv‘?ﬁ A intelligence exchange @+ #
P TR TFAE TE B T

§ ¥gt AfetieoRE @ @ W wEml T Wl f CCTV @MY € I 9gd
Heqdl Bow feldr @1 9 N1 fIwry § ool @t CCTV ol € S9ar g
Re ¥ IMd SWM B @ Bl TR U U W PT SeRRM 8, 9el bEl 39
JHR @ PP gHeAY g & 9 97 CCTV # Ras &1 7§ & S shifigedh
SRRl B Teey H gRer Ml ¥ O el W B9 F IR F Smuer
& ¥ ONGR SE 98 Poo o T Tl iR SHH qoE W T W S P Y

SIdl Uhedl HHH] ﬁ qhT ATl

ey, § Wed @ Wl gad el el H s d FEm, M w®E A e
ded ¥ FE T, BH WH I I P FIAT BN SART WU FRA H A odFR
¥ PM AN T 9o, TR ¥ & PW dem R § wHear g fF '+
A BT TRE |

§ oMU ¥E dEel eRal g R dRE W fUvd ® wEN, Wi A1 S W
H WHR 1 BRAE IRA PH IR A T, S AR AR Hedh PRAR] BRSD
B 3 ORH B WA A B TN BT 39S foU g9 9gd Yol §1 s
vl F W A 9l wewl P uwER ol gl g |

SHRI V.P. SINGH BADNORE (Rajasthan): Sir, the hon. Minister has responded
to many questions raised and suggestions given by us. I would just like to seek
one clarification from the hon. Home Minister. There are some chemicals which are
very commonly used for making a bomb. Those chemicals have not been banned
and they are easily available in the market. Especially, Ammonium Nitrate is very

commonly being used. Would the hon. Minister throw some light on that?
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SHRI SUSHIL KUMAR SHINDE: Sir, it has come to our notice and there are
reports. Ammonium Nitrate has been kept in open and it has been very easily
utilized. Yes, the Government is aware of it and we are taking action on this. Soon,

we will work on it.

MR. DEPUTY CHAIRMAN: Now, today being Friday, we will take up the
Private Members' Business (Bills). Since the statement on the blast was important,

we took it first. Now, we will move on to the Private Members' Business.

PRIVATE MEMBERS' BILLS

The Code of Criminal Procedure (Amendment) Bill, 2012
(Amendment of Section 309)

MR. DEPUTY CHAIRMAN: Dr. T. Subbarami Reddy. Not present.
Shri Prakash Javadekar.

SHRI PRAKASH JAVADEKAR (Maharashtra): Sir, I move for leave to
introduce a Bill further to amend the Code of Criminal Procedure Act, 1973.

The question was put and the motion was adopted.
SHRI PRAKASH JAVADEKAR: Sir, I introduce the Bill.

MR. DEPUTY CHAIRMAN: Shri Parshottam Khodabhai Rupala. Not present.
Shri Rajkumar Dhoot. Not present. Shri Prabhat Jha. Not present.

Now, we will take up further consideration of the Payment of Bonus
(Amendment) Bill, 2012. Shri Praveen Rashtrapal. Not present. Shri M. Rama Jois.

Not present. Now, the Minister to reply to the discussion.
The Payment of Bonus (Amendment) Bill, 2012

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI KODIKUNNIL SURESH): Hon. Deputy Chairman, Sir, at the
outset, I appreciate the discussion concerning the Private Members' Bill introduced

by Shri Rama Chandra Khuntia, for amendment of the Payment of Bonus Act, 1965.



